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(c) and (d). Yes, Sir; however, the 
delays mentioned at (b) above ware due to 
unavoidable reasons. 

Telephone Adalats 

all the facts are known. the same will be 
placed before the House. 

Centralised Accident Trauma Service 

8117. SHRt MADHAVRAO SCINDIA: 
8115. SHRt RAM SAGAR (Saidpur): Will the Minister of HOME AFFAIRS be 

Will the Minister of COMMUNICATIONS be pleased to state: 
pleased to state: 

(a) whether decisions arrived at in tele-
phone adalats held in Delhi on 27 March, 
1988 have not been implemented till date; 

(b) if so, the reasons thereof; and 

(c) the details of the cases in which the 
decisions are yet to be implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICA nONS (SHRI 
JANESHWAR MISHRA): (a) to (c). The 
information is being collected and will be laid 
on the Table of the House. 

Snam Progetti Contracts 

8116. SHRI PRAKASH KOKO 
BHAHMBHATI: Will the Minister of AGRI-
CWL TURE be pleased to state: 

(a) whether Government have decided 
to review Snam Progetti contracts; 

(b) if so, whether Government have set 
up an enquiry as to the manner In which the 
ttaJian firm, Snam Progetti had been awarded 
a number of fertilizer projects; and 

(c) if so, the outcome of the enquiry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP· 
MENT IN THE MINISTRY OF AGRICUL· 
TURE (SHRI UPENPP."- NATH VERMA): 
(a) to (c). The Government oropose to look 
into the manner of award of contracts of 
fertilizer projects to Snamprogetti and when 

(a) whether the attention of Govern-
ment has been drawn to the news-item 
captioned "CATS a muc~ neglected baby· 
appearing inthe 'Statesman' New Delhi dated 
April 4, 1990 wherein it has been reported 
that the Centralised Accident Trauma Serv-
ice had not achieved the desired results; and 

(b) if so, the steps taken or proposed to 
be taken to enable it to provde useful service 
to society? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes, Sir. 

(b) Action has been initiated for: 

(i) UpgrCldation of emergency! 
casualty services at Din Dayal 
Upadhyay Hospital. 

(ii) Provision of emergency/serv-
ices at Sanjay Gandhi Memo-
rial Hospital, Mangol Puri and 
Rao Tula Rama Hospitals, Zaf· 
farpur. 

(iii) Provision of ambulance serv-
ice, training of ambulance per-
sonnel, establishment of inde-
pendent wireless communicat-
ing network and development 
of functional linkages between 
various components. 

(iv) Establishment of zonal Head 
Quarters at Din Dayal Upadhyay 
Hospital. 


